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qs& TRagd i TSHRE JA1ad

T feeett, 17 7awa<, 2025

FT.3M. 5234(37).—Fr= T TLEHL, T TN ATAHTT 1956 (1956 F1 48) (Fr&r zod zae
THET Sh ATATAAH Fgl TAT ) il 1T 3F T IT-8TT (1) BT T&T ATHAT HT TINT Fd g, Tg THTETH
BT ST o T T3 Hed TQ9T 57 % @ orel # NH347-B & foh.#t. 54 7 f%.51.99.38 (Khargone) %
F §-GUE & FHT (ATSTHOT/TSE 9Mee AIgq 2-oI[/4-oIF FT T (), TALEAT, TaweT 3T TATAT &
AT SIS 6 o0 ag g srutera g e d@fer avia S et # 37 73T 8, UHr ¥ &7 oS e
= ST AT T AT FHLAT 2l

Fre AT =A<, ST 3% G # Baas g, I Afaf=am &t amr 37 it IT-am7 (1) F e qarh
TSI o TorT UHT qIF o ITANT 92 TSI § TH ATSEEAT & TR il T & S & & Sae st
AT TR FT AT

UHT To& ST Herd WIS, 7Hiq AGEaniT Afewey (Teed) @ &1 forfaq &7 7
TEQT T STTUST 37 IEH IHH ST ATARIAT o7 SITUI 3T Teqwq TRt AT rahal Hf FeTd &9 7
7 Trelt fafere T9raY g0 | S &7 @9 a7 ST UHT a6l g9aTs & TETq a7 UHT 37 S[i=
T F TAT, IS FIS 21, OF T49 T Aaeds G0, A9 FRT AT qf Idl 1 STTATT HT
TRAT AT SAATATT T T

3IF afarfeem 7 amer 37 it ST-aTT (2) F AT TeAw wrier g AT = wre ofF smaer
faw grm

7684G1/2025 )
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TH ATEAAT & AT AT ATl T 6 TG T AT A TAT IMAFNET 6 36 wATAT §
ITASH ¢ AT 3T (gdag ARt T ALrerr B s aekar 2
ATLA

e T9T 197 o G forer & NH347-B & .41, 54 & f3.47. 99.38 (Khargone) & o srsier &t ot
FTAT HEAAT g d TTAT HLAAT Algd 17 1 drerd gz

TS T ATH: HET T et 1 99 ' |
wHF || T qEAT I T TR C\LEIRCan g E || S T S
T TR (@)
(T
THIE)
1 2 3 4 5 6
T T AT AT
UEEIICRUIE
0.0021
1 219 RCAR ELRIES 0.0021
(FFAT)
0.6874
2 236/1 R EIRRIES 0.6874
(FFT)
0.0021
3 239/3 ISl EICEIPED 0.0021
(FFAT)
0.0238
4 239/4 st RIEGIRED 0.0238
(FFT)
0.0404
5 240 LR Kk 0.0404
(FFAT)
0.0041
6 242/2 st RIEGIRED 0.0041
(FFT)
7 243/1/1/1/1 EEL Fiu/fEfT 0018 0.018
(FFTT) '
0.023
8 243/1/1/1/2 IBEl AT 0.023
(FFAT)
0.0161
9 243/1/1/2/2 Ay i/ 0.0161
(FFAT)
0.0076
10 243/1/1/3 sy i/ 0.0076
(FFAT)
0.0255
11 303/4/1 st i/t 0.0255
(FFAT)
0.0049
12 589/1/1/2 Ay i/ 0.0049
(FFAT)
0.0296
13 593/2 TR kD 0.0296
(FFAT)
14 593/3 TR TS 0.0262 0.0262
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HILT =T TSI AT

(FFAT)
. 0.0119

15 595/1/2 FERIEG2IEGIIPED 0.0119
(FFAT)
0.4115

16 595/4 Fiu/ffT 0.4115
(FFTT)
0.0799

17 601/2 Fi/fE 0.0799
(FFAT)
0.0152

18 653/3 RIECIRED 0.0152
(FFTT)
0.001

19 658/1 Fiu/ffT 0.001
(FFAT)

20 822 EIRRIES 0.046 0.046

(FFTT) '

0.0927

21 823/3 FEIRIESTEIECIPED 0.0927
(FFTT)
0.0221

22 823/4 Fiu/faET 0.0221
(FFAT)
0.0138

23 823/5 RIEGIRED 0.0138
(FFTT)
0.0017

24 824/3/1/1 i/ 0.0017
(FFAT)
0.0007

25 824/3/1/2 AT 0.0007
(FFAT)
0.0166

26 824/3/2 Fiu/fEfT 0.0166
(FFAT)
0.0343

27 824/3/3 Fiu/fEfa 0.0343
(FFAT)
0.0071

28 824/3/4 STATF 0.0071
(FFAT)

29 826 T 0263 0.263

(FFAT) '

0.0061

30 827/10 i/ 0.0061
(FFT)
0.0494

31 827/11 i/ 0.0494
(FFTT)
) 0.0847

32 827/12 /Rt semtia /e tiT 0.0847
(FFAT)
0.0035

33 827/6 RIEGIRED 0.0035
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0.2154
34 829 TR T 0.2154
(FFAT)
! . 0.019
35 832 EEL IR RGP I EE N R E TR C Ik 0.019
(FFAT)
) . 0.052
36 835 BEl R RIEN EEIGIRIER IR ETE IR T 0.052
(FFAT)
0.0702
37 836 R T 0.0702
(FFT)
! . 0.055
38 837 EEL IR RGP I EE N R E TR C Ik 0.055
(FFAT)
0.0406
39 837/4/1 IBEl ICIEE 0.0406
™ )
0.016
40 837/4/2 st aTE T 0.016
(FFT)
aTier =T AT fa<eT
0.0076
41 275/1 TR ERGIES 0.0076
(FFAT)
0.0233
42 275/2 st GG 0.0233
™ i
0.0029
43 276 TR qTAT 0.0029
(FFAT)
0.0046
44 281 IBEll I 0.0046
™ )
0.0154
45 284/1 sy IEIEn 0.0154
T )
0.0378
46 284/2 IBEl IEIEE 0.0378
T (FFAT)
0.1473
47 284/3/1 Ay IR 0.1473
™ i
48 284/3/2 IBEl Fiu/fFa/mmEE 0.0264 0.0264
(FFAT) '
0.0758
49 284/4 sy IEIEn 0.0758
™ i
0.0151
50 286 Erearas EEGIES 0.0151
(FFT)
0.0044
51 3/1/1 st [t 0.0044
T (FFTT)
0.0053
52 30 Ay [ 0.0053
™ e
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HILT T TSIA . AHTYTL

0.0754
53 34 i/ 0.0754
(FFTT)
0.2176
54 35 EEGIES 0.2176
CEERED)
0.0029
55 357/3 Fi/fET 0.0029
(24277 )
0.0075
56 357/4 Fi/fET 0.0075
(FFT7)
0.0171
57 360/1 Fiu/ffT 0.0171
(24277 )
0.0092
58 360/2 Fiu/ff 0.0092
(24277 )
0.0028
59 361/4 ElREIE I 0.0028
(FFAT)
0.0097
60 361/5 Fiu/ff 0.0097
ChERES)
0.0034
61 361/6 o/ 0.0034
(FFAT)
0.0312
62 364/1 Fiu/ffT 0.0312
ChERES)
0.0169
63 364/2 i/ 0.0169
(FFTT)
0.0099
64 364/3 Fiu/fEfT 0.0099
(FFAT)
0.0018
65 364/4 i/ 0.0018
CEERES)
0.0094
66 365/1 ElRVEIEE] 0.0094
(FFTT)
67 377 A 00239 0.0239
CEERES) '
0.0124
68 378 FIATS 0.0124
(FFTT)
69 381 G 0.0021 0.0021
(T ) '
0.0518
70 435 i/t 0.0518
(FF7)
71 439/2 GEET 0.067 0.067
’ (zFe7) '
72 440/2 0022 0.022
gsh .
(242 )
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73 443/2 LRSI GERD (;;:2) 0.0202
74 458/1 EEL o/ (;2;)21) 0.0051
75 590 T T (;gj: 0.0376
76 67/1 BEL T/t (;:_i? 0.0839
77 67/2 EEL Fiu/ffT (;2;37) 0.0187
78 67/3 BEL F/afEita (;2;);2) 0.0012
79 68 AT ATAT (;22_2? 0.0009
80 69 IRELl F/fEf (gjj; 0.0007
81 694 EFT ATAT (;gj:) 0.4011
82 695 EEL ElREIEICE] (gjji 0.0354
83 696 BEl T/t (;;:‘; 0.1554
84 70/1 EEL Fiu/fEfT (;2;53; 0.0123
85 71 BEl T/t (;’ng_li 0.0016
AT T ATH: TR

86 331/6 EEL T/ (;2;):1) 0.0041
ST T ATH: ST

87 15 T GEET (;;:i 0.1288
88 5/3 EEL T/ (;gj:i 0.0369
T T ATH: GO

T T ATH: TGS

89 95/3 BEil i/t (;'22:7) 0.0047

e T ATH: SRS
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0.0421
90 100/1 TR EIESRIFS 0.0421
(FFAT)
0.0051
91 112 T EIESRIFS 0.0051
(FFAT)
0.0614
92 674 TR AT 0.0614
(FFAT)
AT T ATH: TR (F1edT)
0.0356
93 193/2/2 sy RIEGIRED 0.0356
(FFAT)
0.0009
94 209/2 EEL Fiu/ffT 0.0009
(FFAT)
0.0359
95 212 st T=q 0.0359
(FFT)
0.0172
96 213/1 At q=q 0.0172
(FFT)
0.0102
97 213/2 st LEsH 0.0102
(FFAT)
0.0058
98 213/3 st I=q 0.0058
(FFT)
0.006
99 213/4 st RER] 0.006
(FFAT)
0.0054
100 214 st I=q 0.0054
(FFAT)
0.0026
101 219/2 sy EERIEIE IR 0.0026
(FFAT)
0.0057
102 263/2/1 IEEil RIEGIRED 0.0057
(FFAT)
0.0053
103 263/2/2 Ay i/ 0.0053
(FFAT)
0.0093
104 263/346 IBEl Fiu/fEfa 0.0093
(FFAT)
0.0125
105 265 sy i/ 0.0125
(FFT)
0.0158
106 266 Ay i/ 0.0158
(FFT)
0.0029
107 267/2/2 At RIEGIRED 0.0029
(FFAT)
0.007
108 267/3 Ay i/ 0.007
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0.0147

109 270/1 BEl i/ 0.0147
(FFTT)
0.0189

110 270/2 EEL o/ 0.0189
(FFAT)

111 74/1 BEil /R 003 0.03
(FFAT) '
0.015

112 74/2 sl Fiu/ff 0.015
(FFT)
0.05

113 75/2 T et 0.05
CRERED)
0.0002

114 79 R T 0.0002
(CEERED)
0.0139

115 85 TRT TS 0.0139
(FFAT)
0.0064

116 86/2 IREl T=q 0.0064
CEERED)
0.0003

117 87 TRT TS 0.0003
(FFAT)

) 0.0051

118 88/1 EEL FEIRIEST2IECIPED 0.0051
CEERED)
0.0167

119 88/2/1 BEl i/ 0.0167
(FFTT)
0.07

120 90/1 \REil T=q 0.07
(FFAT)
0.02

121 90/2 IREl T 0.02
(CEERES)

UEEIEICHECLIER G )]
0.0041

122 330/3 EEL Fiu/fEfT 0.0041
(FFAT)
0.0007

123 367 TR et 0.0007
(CEERES)

UEEIEIEHRULIC]
0.0035

124 218/1/1/2 EEL Fiu/srfEfT 0.0035
(FFTT)
0.0168

125 219/1 IREil i/t 0.0168
(FFT)
0.016

126 219/2 R kD 0.016
(FFT )

127 ||220/1/1 EEL Fiu/fET 0.0485 0.0485
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HILT =T TSI AT

(FFAT)
0.0401
128  ||220/1/2 Fiu/ff 0.0401
(FFAT)
129 220/1/3 LU IET RV A RE Ed 0.01 0.01
I\ N
(FFTT)
130 220/2 0.021 0.021
SEED .
(FFAT)
0.0344
131 222/1/2 o/ 0.0344
(FFTT)
132 222/2 0.008 0.008
SEED .
(FFAT)
133 223 0.0659 0.0659
TEAT .
(FFTT)
134 226 0.0623 0.0623
TTEAT .
(FFTT)
0.0597
135 232/1 i/ 0.0597
(FFAT)
136 232/2 00391 0.0391
GEkD }
(FFTT)
0.0483
137 232/3 i/ 0.0483
(FFAT)
0.0091
138 232/4 Fiu/ff 0.0091
(FFAT)
139 428 0.0132 0.0132
TTEAT .
(FFAT)
0.0106
140 432/1/3/1 Fiu/fEfa 0.0106
(FFAT)
0.0056
141 432/1/5 STATF 0.0056
(FFAT)
0.0323
142 446 EIEEIET 0.0323
(FFAT)
0.0088
143 451/3/2/3 Fiu/fEfT 0.0088
(FFT)
0.0941
144 452/1 Fiu/ffT 0.0941
(FFTT)
145 452/2/1 0.0029 0.0029
TEd )
(FFAT)
0.016
146 452/2/2 i/ 0.016
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0.0028

147 454 TR kD 0.0028
(FFAT)

e T A TR
0.0953

148 161/1 EEL Fiu/ffT 0.0953
(FFTT)
0.0381

149 161/2 Lreara T 0.0381
(FFAT)
0.0791

150 162/1/1/3/2 EEL o/ 0.0791
(FFTT)
0.0201

151 162/2 TR kD 0.0201
(FFAT)

UEEIIC AT
0.0612

152 265 IBEll Fiu/fEf 0.0612
(FFT)
0.043

153 266 LR T 0.043
(FFAT)
0.0652

154 267 st i/ 0.0652
(FFAT)
0.0971

155 268 TR EIRRIES 0.0971
(FFT)
0.0436

156 269/1 IBEll i/ 0.0436
(FFAT)

e T ATA: RIS
0.0085

157 24/2/1 Ay i/ 0.0085
(FFAT)
0.0053

158 24/2/2 IBEl Fiu/fEfa 0.0053
(FFAT)
0.0437

159 24/3/1 IBEl Fiu/fEfa 0.0437
(FFAT)
0.0426

160 24/3/2/2 Ay FRIEIEIE] 0.0426
(FFAT)
0.035

161 24/4 st RIEGIRED 0.035
(FFTT)
0.1673

162 25 LR KEED 0.1673
(FFAT)
0.0236

163 26/78/2/2 IBEl Fiu/fEfa 0.0236
(FFTT)
0.0213

164 26/78/2/3 Ay i/ 0.0213
(FFAT)
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11

0.0666

165 36/2 i/ 0.0666
(FFAT)
0.0069

166 37/1 Fiu/faa 0.0069
(FFT)
0.0017

167 37/2/1 Fi/fET 0.0017
(FFAT)
0.0021

168 37/2/2 Fi/fET 0.0021
(FFT)
0.0021

169 37/2/3 Fiu/fafa 0.0021
(FFAT)
0.0018

170 37/2/4 Fi/fET 0.0018
(FFAT)
0.0009

171 37/2/5 ElRVEIEE] 0.0009
(FFT)
0.0501

172 38 i/ 0.0501
(FFAT)
0.0042

173 40/1/1 RIECUPED 0.0042
(FFT)
0.0047

174 40/1/2 RIEGIPED 0.0047
(FFAT)
0.0018

175 40/1/3 RIECUPED 0.0018
(FFT)

ATier =T ATH; =T

176 31 T 0.0067 0.0067
(FFAT) '

177 ||37/2 LGRS 0.001 0.001
(FFAT) '

T T AT T

e T ATH: AL
0.007

178 106/1 FRIEIEIE] 0.007
(FFAT)
0.0272

179 106/2/1 EIEEIET 0.0272
(FFT)
0.0056

180 106/2/2 i/ 0.0056
(FFAT)
0.0796

181 107/1 i/t 0.0796
(FFT)
0.0451

182 107/2 i/ 0.0451
(FFAT)
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0.0051

183 113 TR BLEL 0.0051
(FFAT)
0.007

184 120 EEL o/ 0.007
(FFAT)
0.0232

185 37/1/2 s RIEGIRED 0.0232
(FFAT)
0.0065

186 37/2/1 ISl T=q 0.0065
(FFT)
0.0071

187 37/2/12/1 Ay qEq 0.0071
(FFAT)
0.0098

188 37/2/2/2/1 ISl T=q 0.0098
(FFAT)
0.0045

189 37/3/1/1 st I=q 0.0045
(FFT)
0.0039

190 37/3/1/2 IBEll RER] 0.0039
(FFAT)
0.0119

191 37/3/1/3 st I=q 0.0119
(FFT)
0.0026

192 37/3/1/4 st qEq 0.0026
(FFAT)
0.0116

193 38/1 IBEll i/ 0.0116
(FFT)
0.0061

194 38/2/1 Ay i/ 0.0061
(FFAT)
0.0054

195 38/2/2 IBEl Fiu/fEfe 0.0054
(FFAT)
0.0055

196 38/2/3 Ay i/ 0.0055
(FFAT)
0.0277

197 39/1 st EIEEIET 0.0277
(FFAT)
0.0045

198 39/2/1/1 IBEl Fiu/fEfa 0.0045
(FFT)
0.0012

199 39/3 sy EIEEIET] 0.0012
(FFT)
0.002

200 39/4 IBEl T=q 0.002
(FFT)
0.0096

201 40/1/1 sy i/ 0.0096
(FFAT)
0.0204

202 40/1/2 At RIELIPED 0.0204
(FFAT)
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0.0095

203  |{40/2 EEL Fiu/ff 0.0095
(CRERED)
0.0194

204 61/3 BEil T=q 0.0194
CEERED)
0.0121

205 61/4/1 sl KEL 0.0121
(24277 )
0.0364

206 |[61/5/1 EEL TET 0.0364
(FFT7)
0.0013

207 61/5/4 BEil KEL 0.0013
(24277 )
0.0008

208 86 AT TTET 0.0008
(24277 )
) 0.0065

209 88/1, 88/2 EEL FEIRIESTIECIPED 0.0065
CRERED)

e <R ATH: JIRAT

0.0054

210 |{71/11 EEL Fiu/faET 0.0054
()
. 0.0053

211 71/8/1,71/8/2  ||FsT EEEIEIE LI ERIPED 0.0053
CEERED)
0.0013

212 72 HEEAK] ar 0.0013
(27
7411/11211/1, . 0.0135

213 EEil Fiu/sria/aEaE 0.0135
7411/1/2/1/2 (FFAT)
0.0029

214 81 T T 0.0029
()
. 0.1409

215 83/1 Kl Fiu/sria/aEarE 0.1409
(27
0.0284

216 90/1 EEL Fiu/srfEfT 0.0284
CEERED)
0.0691

217 ||90/2 EEL ElR/EIRIEE] 0.0691
(27
0.0208

218 91/2 EEL Fiu/srEfT 0.0208
CEERED)

219 ||91/3 EEL i/t 0.021 0.021

(FF) '
0.0653

220  |[92/3 EEL Fiu/fEfa 0.0653
CRERED)
0.0848

221 92/4 EEL Fiu/ffT 0.0848
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0.0059

222 ||95/3 EEL Fiu/ff 0.0059
(FFAT)

T T ATH: T (TR)

i T ATH: TATAT
0.0844

223 108/2 EEL o/ 0.0844
(FFT)
0.0558

224 111/2 EEL Fiu/ff 0.0558
(CEERED)
0.0173

225 19/2 T LEkd 0.0173
(FFAT)

ATia T ATH: <A
0.1366

226 12/2 BEl Fiu/ff 0.1366
CEERED)
0.003

227 7 R qTAT 0.003
(FFAT)

=t ([object 0.0032
228 ||8/3/1 .([J T/ 0.0032
Object]) (B

UEEIEICHEECI
0.0521

229 167/1/1 BEl i/ 0.0521
(FFAT)
0.0025

230 167/1/2/1 EEL Fiu/srtE T 0.0025
(CRERED)
0.0055

231 167/2 RCAR FATA 0.0055
(FFa7)
0.1815

232 168 TR kD 0.1815
(FFAT)
0.0118

233 169/1 BEl ElR/EIEIEE] 0.0118
(CEERES)
0.0083

234 169/2 EEL Fiu/srfET 0.0083
(FFAT)
0.001

235 170/10 IREil RIEGIPET 0.001
(CEERES)
0.0021

236 170/11 IREil RIELIPET 0.0021
(FFAT)
0.0075

237 175 R ATAT 0.0075
(FFAT)
0.0039

238 176/1 st RIECURED 0.0039
(FFa7)

UIEEIEICHGERIC I
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0.0029
239 38/1/1/1 saTEh 0.0029
(FFAT)
0.0217
240 38/1/1/2 AT 0.0217
(FFAT)
241 39 0-1074 0.1074
SEED .
(CEERED)
TS T ATH: STHTE
0.1636
242 56/2/1 o/ 0.1636
(@)
0.1979
243 56/3 Fiu/ffT 0.1979
(CEERED)
0.2812
244 56/4 i/ 0.2812
(FFAT)
i FT ATH: TS (F)
0.0111
245 711 Fiu/fEfT 0.0111
CEERED)
0.1848
246 |[71/2 T/ 0.1848
CEERED)
0.0163
247 71/3/1 STIETAT 0.0163
(FFAT)
248 (7212 00216 0.0216
LGS :
(CEERES)
0.0277
249 72/3 Fiu/fEfT 0.0277
(FFAT)
250 ||77 0.0013 0.0013
gsh .
(FFa7)
0.0035
251 81/3/2 ElR/EIEIEE] 0.0035
(FFAT)
RTiE T AT ATSIRT
0.0181
252 15/1/1 SRR T e 0.0181
(CERED)
0.0171
253 15/3/1/2 EIEEIET 0.0171
(FFT)
0.0017
254 15/3/3 i/ 0.0017
(FFAT)
T T ATH: STEw!
0.1347
255 128 i/t 0.1347
(FFa7)
e T AT Rehaqa
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0.002

256 14 T GEET 0.002
(CRERED)
0.0072

257 141/1 EEL o/ 0.0072
CEERED)
0.0078

258 141/2 EEL Fiu/ff 0.0078
(24277 )
0.0064

259 142 EEL Fiu/ff 0.0064
(FFT7)
0.0176

260 15/2 T KEEd 0.0176
(24277 )

Total 9.4318

[*T. H. NH-347B/Khargone_Julwaniya/3(a)/3A1]

ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17th November, 2025

S.0. 5234(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH347-B in
the stretch of land from Km. 54 to Km. 99.38 (Khargone) in the district of Khargone in the state of MADHYA
PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDM (Revenue) Khargone in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall
be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH347-B in the stretch of land from
Km. 54 to Km. 99.38 (Khargone) in the district of Khargone in the state of MADHYA PRADESH
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|State: MADHYA PRADESH

||District: Khargone

Sl. Survey/Plot Type of Nature of Land Area] Area

No. Number Land (in Local Unit) (in Hectares)
Lol 2 | I 4 | 5 | 6 |
|Ta|uk: Segaon |
|Vi||age: Segaon |
|1 ”219 “Government ||Charagah || 0.0021 (Hectare )|| 0.0021|
|2 ||236/1 “Government ||Charagah || 0.6874 (Hectare )|| O.6874|
(3 |[23913 |[Private ||commercial || 0.0021 (Hectare )| 0.0021
[4  |[239/4 |[Private ||commercial || 0.0238 (Hectare )| 0.0238
[5  |[240 ||[covernment |[sadak |[ 0.0404 (Hectare)|| 0.0404|
6 |[24212 |[Private |[commercial |[ 0.0041 (Hectare)|| 0.0041]
|7 ||243/1/1/1/1 ”Private ||Agricu|ture/ Irrigated || 0.018 (Hectare )|| 0.018|
[8 |[243/1/1/112 |[Private |[Residential [ 0.023 (Hectare)|| 0.023]
o |[2431/17212 |[Private |[Agriculture/ Irrigated |[ 0.0161 (Hectare)|| 0.0161]
[10 |[243/1/1/3 |[Private ||Agricutture/ Irrigated [ 0.0076 (Hectare)|| 0.0076|
|11 ||303/4/1 ||Private ||Agricu|ture/ Irrigated || 0.0255 (Hectare )|| 0.0255|
|12 ||589/1/1/2 ||Private ||Agricu|ture/ Irrigated || 0.0049 (Hectare )|| 0.0049|
(13 |[59312 ||Government |[Sadak [ 0.0296 (Hectare )|| 0.0296)
|14 ||593/3 ||Government ||Charagah || 0.0262 (Hectare )|| 0.0262|
|15 ||595/1/2 ||Private ||Agricu|ture/ Irrigated/Commercial || 0.0119 (Hectare )|| 0.0119|
|16 ||595/4 ||Private ||Agricu|ture/ Irrigated || 0.4115 (Hectare )|| 0.4115|
(17 |[601/2 |[Private |[Agriculture/ Irrigated |[ 0.0799 (Hectare )|| 0.0799|
[18  |[653/3 |[Private |[commercial |[ 0.0152 (Hectare )| 0.0152]
[19 |[e58/1 |[Private |[Agriculture/ Irrigated |[ 0.001 (Hectare )| 0.001]
|20 ”822 ”Government ||Charagah || 0.046 (Hectare )” 0.046|
|21 ||823/3 ”Private ||Agricu|ture/|rrigated/Commercial || 0.0927 (Hectare )|| 0.0927|
|22 ||823/4 ”Private ||Agricu|ture/ Irrigated || 0.0221 (Hectare )|| 0.0221|
|23 ”823/5 ”Private ||Commercia| || 0.0138 (Hectare )|| 0.0138|
|24 ||824/3/1/1 ||Private ||Agricu|ture/ Irrigated || 0.0017 (Hectare )|| 0.0017|
|25 ||824/3/1/2 ||Private ||Residentia| || 0.0007 (Hectare )|| 0.0007|
|26 ||824/3/2 ||Private ||Agricu|ture/ Irrigated || 0.0166 (Hectare )|| 0.0166|
(27 |[824/3/3 |[Private |[Agriculture/ Irrigated [ 0.0343 (Hectare )|| 0.0343)
[28 |[824/3/4 |[Private ||commercial [[ 0.0071 (Hectare )|| 0.0071
[29 |[s26 ||Government |[Rasta || 0.263 (Hectare )| 0.263)
[30 |[s27/10 |[Private |[Agriculture/ Irrigated |[ 0.0061 (Hectare )| 0.0061]
[31 |[s27/11 |[Private |[Agriculture/ Irrigated |[ 0.0494 (Hectare)|| 0.0494|
[32  |[s27/12 |[Private |[Agriculture/Irrigated/Commercial/Residencial |[ 0.0847 (Hectare)|| 0.0847|
[33  |[s27/6 |[Private |[commercial |[ 0.0035 (Hectare )|| 0.0035)
|34 ”829 ”Government ||Rasta || 0.2154 (Hectare )|| 0.2154|
|35 ”832 ”Private ||Agricu|ture/|rrigated/Unirrigated/ResidentiaI/CommerciaI|| 0.019 (Hectare )|| 0.019|
|36 ”835 ||Private ||Agricu|ture/|rrigated/Unirrigated/ResidentiaI/CommerciaI|| 0.052 (Hectare )|| 0.052|
|37 ”836 ||Government ||Rasta || 0.0702 (Hectare )|| 0.0702|
|38 ||837 ||Private ||Agricu|ture/|rrigated/Unirrigated/ResidentiaI/Commercial|| 0.055 (Hectare )|| 0.055|
(39 |[837/4/1 |[Private |[Agriculture/ Irrigated || 0.0406 (Hectare )| 0.0406)
[40 |[837/412 |[Private ||Residential || 0.016 (Hectare)|| 0.016|
|Vi||age: Birla |
[41 |[2751 |[Government |[charnoi [ 0.0076 (Hectare )| 0.0076|
[42  |[27512 |[Private |[Agriculture/ Irrigated || 0.0233 (Hectare )| 0.0233)
[43 |[276 |[covernment |[Nala [ 0.0029 (Hectare )| 0.0029)|
[44  [281 |[Private |[Agricutture/ Irrigated [ 0.0046 (Hectare )| 0.0046|
|45 ||284/1 HPrivate ”Agriculture/ Irrigated ” 0.0154 (Hectare )|| 0.0154|
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|46 ||284/2 ||Private ||Agricu|ture/ Irrigated || 0.0378 (Hectare )|| 0.0378|
|47 ||284/3/1 ||Private ||Agricu|ture/ Irrigated || 0.1473 (Hectare )|| 0.1473|
|48 ||284/3/2 ||Private ||Agricu|ture/lrrigated/CommerciaI || 0.0264 (Hectare )|| 0.0264|
|49 ||284/4 ”Private ||Agricu|ture/ Irrigated || 0.0758 (Hectare )|| 0.0758|
[s0 |[286 |[covernment |[charnoi |[ 0.0151 (Hectare )| 0.0151]
|51 ||3/1/1 ”Private ||Agricu|ture/ Irrigated || 0.0044 (Hectare )|| 0.0044|
|52 ||30 ”Private ||Agricu|ture/ Irrigated || 0.0053 (Hectare )|| 0.0053|
|53 ”34 ”Private ||Agricu|ture/ Irrigated “ 0.0754 (Hectare )|| 0.0754|
|54 ”35 “Government ||Charnoi || 0.2176 (Hectare )|| 0.2176|
|55 ||357/3 “Private ||Agricu|ture/ Irrigated || 0.0029 (Hectare )|| 0.0029|
|56 ||357/4 “Private ||Agricu|ture/ Irrigated || 0.0075 (Hectare )|| 0.0075|
|57 ||360/1 “Private ||Agricu|ture/ Irrigated || 0.0171 (Hectare )|| 0.0171|
|58 ||360/2 “Private ||Agricu|ture/ Irrigated || 0.0092 (Hectare )|| 0.0092|
|59 ||361/4 “Private ||Agricu|ture/ Unirrigated || 0.0028 (Hectare )|| 0.0028|
|60 ||361/5 ||Private ||Agricu|ture/ Irrigated || 0.0097 (Hectare )|| 0.0097|
|61 ||361/6 ”Private ||Agricu|ture/ Irrigated || 0.0034 (Hectare )|| 0.0034|
62 |[364/1 |[Private |[Agriculture/ Irrigated |[ 0.0312 (Hectare )| 0.0312]
63 |[364/2 |[Private |[Agriculture/ Unirrigated |[ 0.0169 (Hectare)|| 0.0169|
|64 ||364/3 ”Private ||Agricu|ture/ Irrigated || 0.0099 (Hectare )|| 0.0099|
|65 ||364/4 ”Private ||Agricu|ture/ Unirrigated || 0.0018 (Hectare )|| 0.0018|
|66 ”365/1 ”Private ||Agricu|ture/ Irrigated || 0.0094 (Hectare )|| 0.0094|
|67 ”377 ||Government ||Sch00| || 0.0239 (Hectare )|| 0.0239|
|68 ”378 ||Government ||Chamoi || 0.0124 (Hectare )|| 0.0124|
|69 ”381 ||Government ||Na|a || 0.0021 (Hectare )|| 0.0021|
[70  |[435 |[Private |[Agriculture/ Irrigated || 0.0518 (Hectare )|| 0.0518|
(71 |[439r2 ||Government |[Road || 0.067 (Hectare)|| 0.067|
|72 ||440/2 ||G0vernment ||Road || 0.022 (Hectare )|| 0.022|
[73 |[44312 |[Government |[sadak [ 0.0202 (Hectare )|| 0.0202]
[74  |[458/1 |[Private |[Agriculture/ Irrigated |[ 0.0051 (Hectare )|| 0.0051]
[75 |[590 |[covernment ||Rasta |[ 0.0376 (Hectare )|| 0.0376)
[76 |[67/1 |[Private |[Agriculture/ Irrigated |[ 0.0839 (Hectare )|| 0.0839)
|77 ||67/2 ”Private ||Agricu|ture/ Irrigated || 0.0187 (Hectare )|| 0.0187|
|78 ”67/3 ”Private ||Agricu|ture/ Unirrigated || 0.0012 (Hectare )|| 0.0012|
|79 ”68 ||Government ||Na|a || 0.0009 (Hectare )|| 0.0009|
|8O ”69 ||Private ||Agricu|ture/ Irrigated || 0.0007 (Hectare )|| 0.0007|
|8l ”694 ||Government ||Na|a || 0.4011 (Hectare )|| 0.4011|
|82 ”695 ||Private ||Agricu|ture/ Unirrigated || 0.0354 (Hectare )|| 0.0354|
[83 |[696 |[Private |[Agriculture/ Irrigated [ 0.1554 (Hectare )|| 0.1554|
[84 |[7or1 |[Private |[Agriculture/ Irrigated [ 0.0123 (Hectare )|| 0.0123)
85 |[71 ||Private ||Agriculture/ Irrigated || 0.0016 (Hectare )| 0.0016|
[Village: Talakpura |
[86 |[331/6 |[Private |[Agriculture/ Irrigated |[ 0.0041 (Hectare )| 0.0041]
[Village: Gyaspura |
|87 ”15 ”Government ||Sadak || 0.1288 (Hectare )|| 0.1288|
|88 ||5/3 ”Private ”Agriculture/ Irrigated ” 0.0369 (Hectare )|| 0.0369|
|Taluk: Khargone |
|Vi||age: Bhamori Khurd |
|89 ||95/3 ||Private ||Agricu|ture/ Irrigated || 0.0047 (Hectare )|| 0.0047|
|Vi||age: Unbujurg |
[90 |[1001 ||[Government |[charagah || 0.0421 (Hectare || 0.0421
o1 |Jr12 ||[Government |[charagah || 0.0051 (Hectare || 0.0051
92 |[674 ||Government |[Nala || 0.0614 (Hectare )| 0.0614|
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|Vi||age: Vanihar (Ghotiya)

(93 |[193/2/2 |[Private ||commercial || 0.0356 (Hectare )| 0.0356)|
|94 ||209/2 ||Private ||Agricu|ture/ Irrigated || 0.0009 (Hectare )|| 0.0009|
o5 |[212 |[Private |[Padat |[ 0.0359 (Hectare)|| 0.0359)
[96 |[213/1 |[Private |[Padat [ 0.0172 (Hectare)|| 0.0172|
97 |[213r2 |[Private |[Padat |[ 0.0102 (Hectare )| 0.0102]
o8 |[213/3 |[Private |[Padat [ 0.0058 (Hectare )|| 0.0058|
[99 |[213/4 |[Private |[Padat [ 0.006 (Hectare)|| 0.006]
[100 |[214 |[Private |[Padat || 0.0054 (Hectare )| 0.0054|
[101 |[219/2 |[Private |[Padat/Unirrigated || 0.0026 (Hectare )| 0.0026)
[102 |[263/2/1 |[Private ||commercial || 0.0057 (Hectare )| 0.0057|
[103 |[263/2/2 |[Private ||Agriculture/ Irrigated || 0.0053 (Hectare )| 0.0053)
[104 |[263/346 |[Private ||Agriculture/ Irrigated || 0.0093 (Hectare )| 0.0093|
|105 ”265 “Private ||Agricu|ture/ Irrigated || 0.0125 (Hectare )|| 0.0125|
|106 ||266 ||Private ||Agricu|ture/ Irrigated || 0.0158 (Hectare )|| 0.0158|
[107 |[267/212 |[Private |[commercial |[ 0.0029 (Hectare )|| 0.0029|
[108 |[267/3 |[Private |[Agriculture/ Irrigated |[ 0.007 (Hectare )| 0.007|
|109 ||270/1 ”Private ||Agricu|ture/ Irrigated || 0.0147 (Hectare )|| 0.0147|
|110 ||270/2 ”Private ||Agricu|ture/ Irrigated || 0.0189 (Hectare )|| 0.0189|
|111 ||74/1 ”Private ||Agricu|ture/ Irrigated || 0.03 (Hectare )|| 0.03|
|112 ”74/2 ”Private ||Agricu|ture/ Irrigated || 0.015 (Hectare )|| 0.015|
|113 ||75/2 ||Government ||Aabadi || 0.05 (Hectare)” 0.05|
|114 ”79 ||Government ||Rasta || 0.0002 (Hectare)” 0.0002|
|115 ”85 ||Government ||Chamoi || 0.0139 (Hectare)” 0.0139|
[116 |[s6/2 |[Private |[Padat || 0.0064 (Hectare )| 0.0064|
[127 |[s7 ||[Government ||charnoi || 0.0003 (Hectare )|| 0.0003|
[118 |[s8/1 |[Private |[Agriculture/ Irrigated/Commercial || 0.0051 (Hectare )| 0.0051|
[119 |[s8r2/1 |[Private |[Agriculture/ Unirrigated |[ 0.0167 (Hectare)|| 0.0167|
[120 |[90/1 |[Private |[Padat | 0.07 (Hectare )| 0.07|
[121 |[90r2 |[Private |[Residential | 0.02 (Hectare )| 0.02|
[Village: Nandgaon (Megha) |
|122 ||330/3 ”Private ||Agricu|ture/ Irrigated || 0.0041 (Hectare )|| 0.0041|
|123 ”367 ”Government ||Rasta || 0.0007 (Hectare)” 0.0007|
|Vi||age: Rangaon |
|124 ||218/1/1/2 ||Private ||Agricu|ture/ Unirrigated || 0.0035 (Hectare )|| 0.0035|
|125 ||219/1 ||Private ||Agricu|ture/ Irrigated || 0.0168 (Hectare )|| 0.0168|
|126 ||219/2 ||Government ||Sadak || 0.016 (Hectare)” 0.016|
[127 |[220/1/1 |[Private |[Agriculture/ Irrigated || 0.0485 (Hectare )|| 0.0485|
[128 |[220/1/2 |[Private |[Agriculture/ Irrigated || 0.0401 (Hectare )|| 0.0401
[129 |[220/1/3 |[Private |[Agriculture/ Irrigated | 0.01 (Hectare )| 0.01
[130 |[22072 |[covernment |[sadak |[ 0.021 (Hectare)|| 0.021]
[131 |[222/172 |[Private |[Agriculture/ Irrigated [ 0.0344 (Hectare )|| 0.0344|
[132 |[22212 |[Government |[sadak |[ 0.008 (Hectare || 0.008]
|133 ”223 ”Government ||Rasta || 0.0659 (Hectare)” 0.0659|
|134 ”226 ”Government ”Rasta ” 0.0623 (Hectare)” 0.0623|
|135 ||232/1 HPrivate ”Agriculture/ Irrigated ” 0.0597 (Hectare )|| 0.0597|
[136 |[232/2 ||Government |[sadak || 0.0391 (Hectare )|| 0.0391
|137 ||232/3 ||Private ||Agricu|ture/ Irrigated || 0.0483 (Hectare )|| 0.0483|
|138 ||232/4 ||Private ||Agricu|ture/ Irrigated || 0.0091 (Hectare )|| 0.0091|
[139 |[428 ||Government ||Rasta || 0.0132 (Hectare )| 0.0132]
[140 |[432/1/3/1 |[Private |[Agriculture/ Irrigated || 0.0106 (Hectare )| 0.0106|
[141 |[432/1/5 ||Private |[commercial || 0.0056 (Hectare )| 0.0056|
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|142 ||446 ||Private ||Agricu|ture/ Irrigated || 0.0323 (Hectare )|| 0.0323|
[143 |[451/3/2/3 |[Private |[Agriculture/ Irrigated || 0.0088 (Hectare )| 0.0088
|144 ||452/1 ||Private ||Agricu|ture/ Irrigated || 0.0941 (Hectare )|| 0.0941|
[145 |[452/211 |[Private |[Padat |[ 0.0029 (Hectare)|| 0.0029|
|146 ||452/2/2 ”Private ||Agricu|ture/ Irrigated || 0.016 (Hectare )|| 0.016|
[147 |[454 ||[covernment |[sadak || 0.0028 (Hectare )|| 0.0028]
|Vi||age: Darapur |
|148 ||161/1 ”Private ||Agricu|ture/ Irrigated “ 0.0953 (Hectare )|| 0.0953|
[149 |[161/2 ||Government ||Rasta || 0.0381 (Hectare )| 0.0381
[150 |[162/1/2/3/2 |[Private ||Agriculture/ Irrigated || 0.0791 (Hectare )| 0.0791
[151 |[162/2 ||Government |[Sadak || 0.0201 (Hectare )| 0.0201
|Vi||age: Biroti |
|152 ”265 “Private ||Agricu|ture/ Irrigated || 0.0612 (Hectare )|| 0.0612|
[153 |[266 ||Government ||Rasta || 0.043 (Hectare )| 0.043)
|154 ||267 ||Private ||Agricu|ture/ Irrigated || 0.0652 (Hectare )|| 0.0652|
[155 |[268 |[covernment |[charagah |[ 0.0971 (Hectare)|| 0.0971]
[156 |[269/1 |[Private |[Agriculture/ Irrigated |[ 0.0436 (Hectare)|| 0.0436)
|Vi||age: Phajilpura |
|157 ||24/2/1 ”Private ||Agricu|ture/ Irrigated || 0.0085 (Hectare )|| 0.0085|
|158 ||24/2/2 ”Private ||Agricu|ture/ Irrigated || 0.0053 (Hectare )|| 0.0053|
|159 ”24/3/1 ”Private ||Agricu|ture/ Irrigated || 0.0437 (Hectare )|| 0.0437|
|160 ||24/3/2/2 ||Private ||Agricu|ture/ Unirrigated || 0.0426 (Hectare )|| 0.0426|
|161 ||24/4 ||Private ||Commercia| || 0.035 (Hectare )|| 0.035|
|162 ”25 ||Government ||Sadak || 0.1673 (Hectare)” 0.1673|
[163 |[26/78/2/2 |[Private |[Agriculture/ Irrigated [ 0.0236 (Hectare)|| 0.0236)|
[164 |[26/78/2/3 |[Private |[Agriculture/ Irrigated [ 0.0213 (Hectare )|| 0.0213)
[165 |[36/2 |[Private |[Agriculture/ Irrigated || 0.0666 (Hectare)|| 0.0666)
[166 |[37/1 |[Private |[Agriculture/ Irrigated |[ 0.0069 (Hectare )| 0.0069)|
[167 |[37/211 |[Private |[Agriculture/ Irrigated [ 0.0017 (Hectare || 0.0017|
[168 |[37/2/2 |[Private |[Agriculture/ Irrigated |[ 0.0021 (Hectare )| 0.0021]
[169 |[37/2/3 |[Private |[Agriculture/ Irrigated |[ 0.0021 (Hectare )| 0.0021]
|l70 ||37/2/4 ”Private ||Agricu|ture/ Irrigated || 0.0018 (Hectare )|| 0.0018|
|l71 ”37/2/5 ”Private ||Agricu|ture/ Irrigated || 0.0009 (Hectare )|| 0.0009|
|l72 ”38 ||Private ||Agricu|ture/ Irrigated || 0.0501 (Hectare )|| 0.0501|
|l73 ||40/1/1 ||Private ||Commercia| || 0.0042 (Hectare )|| 0.0042|
|l74 ||40/1/2 ||Private ||Commercia| || 0.0047 (Hectare )|| 0.0047|
|l75 ||40/1/3 ||Private ||Commercia| || 0.0018 (Hectare )|| 0.0018|
[Village: Bardiya |
[176 |[31 ||Government ||Rasta || 0.0067 (Hectare)|| 0.0067|
[177 |[37/2 ||Government |[Nahar || 0.001 (Hectare )| 0.001]
[Taluk: Gogaon |
[Village: Meharja |
[178 |[106/1 |[Private |[Agriculture/ Unirrigated [ 0.007 (Hectare )| 0.007|
|179 ||106/2/1 ”Private ||Agricu|ture/ Irrigated || 0.0272 (Hectare )|| 0.0272|
[180 |[106/2/2 |[Private |[Agriculture/ Irrigated || 0.0056 (Hectare )| 0.0056)
|181 ||107/1 HPrivate ”Agriculture/ Irrigated ” 0.0796 (Hectare )|| 0.0796|
|182 ||107/2 ||Private ||Agricu|ture/ Irrigated || 0.0451 (Hectare )|| 0.0451|
|183 ||113 ||Government ||Na|a || 0.0051 (Hectare)” 0.0051|
|184 ||120 ||Private ||Agricu|ture/ Irrigated || 0.007 (Hectare )|| 0.007|
[185 |[37/1/2 |[Private ||commercial || 0.0232 (Hectare )|| 0.0232]
[186 |[37/2/1 |[Private ||Padat || 0.0065 (Hectare )|| 0.0065)
[187 |[3772721 |[Private | [Padat [ 0.0071 (Hectare )| 0.0071]
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(188 |[37/2121211 |[Private ||Padat |[  0.0098 (Hectare )| 0.0098)|
[189 |[37/3/1/1 |[Private |[Padat || 0.0045 (Hectare )| 0.0045)
[190 |[37/3/1/2 |[Private |[Padat || 0.0039 (Hectare )| 0.0039)|
[191 |[37/3/1/3 |[Private |[Padat |[ 0.0119 (Hectare)|| 0.0119|
[192 |[37/3/1/4 |[Private |[Padat |[ 0.0026 (Hectare )|| 0.0026)
|193 ||38/1 ”Private ||Agricu|ture/ Irrigated || 0.0116 (Hectare )|| 0.0116|
|194 ||38/2/1 ”Private ||Agricu|ture/ Irrigated || 0.0061 (Hectare )|| 0.0061|
|195 ||38/2/2 ”Private ||Agricu|ture/ Irrigated “ 0.0054 (Hectare )|| 0.0054|
|196 ||38/2/3 “Private ||Agricu|ture/ Irrigated || 0.0055 (Hectare )|| 0.0055|
|197 ||39/1 “Private ||Agricu|ture/ Irrigated || 0.0277 (Hectare )|| 0.0277|
[198 |[39/2/1/1 |[Private ||Agriculture/ Irrigated || 0.0045 (Hectare )| 0.0045)
|199 ||39/3 “Private ||Agricu|ture/ Irrigated || 0.0012 (Hectare )|| 0.0012|
[200 |[39/4 |[Private |[Padat || 0.002 (Hectare )| 0.002|
|201 ||40/1/1 “Private ||Agricu|ture/ Irrigated || 0.0096 (Hectare )|| 0.0096|
[202 |[40/1/2 |[Private ||commercial || 0.0204 (Hectare )| 0.0204|
|203 ||40/2 ”Private ||Agricu|ture/ Irrigated || 0.0095 (Hectare )|| 0.0095|
[204 |[61/3 |[Private |[Padat |[ 0.0194 (Hectare )| 0.0194|
[205 |[61/4/1 |[Private |[Padat |[ 0.0121 (Hectare )| 0.0121]
[206 |[61/5/1 |[Private |[Padat |[ 0.0364 (Hectare )| 0.0364|
[207 |[61/5/4 |[Private |[Padat [ 0.0013 (Hectare || 0.0013]
|208 ”86 ”Government ||Rasta || 0.0008 (Hectare)” 0.0008|
|209 ||88/1, 88/2 ||Private ||Agricu|ture/ Irrigated/Commercial || 0.0065 (Hectare )|| 0.0065|
|Vi||age: Mangariya |
|210 ||71/11 ||Private ||Agricu|ture/ Irrigated || 0.0054 (Hectare )|| 0.0054|
[212 ||z, 71812 |[Private ||Agriculture/ Unirrigated/Commercial || 0.0053 (Hectare )|| 0.0053|
212 |[72 ||[Government |[River || 0.0013 (Hectare )|| 0.0013|
213 ||[THVVZUL Private Agriculture/ Unirrigated/Commercial 00135 (Hectare) 0.0135
|214 ”81 ”Government ||Rasta || 0.0029 (Hectare)” 0.0029|
|215 ”83/1 ”Private ||Agricu|ture/ Unirrigated/Commercial || 0.1409 (Hectare )|| 0.1409|
|216 ||90/1 ||Private ||Agricu|ture/ Unirrigated || 0.0284 (Hectare )|| 0.0284|
|217 ||90/2 ||Private ||Agricu|ture/ Unirrigated || 0.0691 (Hectare )|| 0.0691|
|218 ||91/2 ||Private ||Agricu|ture/ Unirrigated || 0.0208 (Hectare )|| 0.0208|
|219 ||91/3 ||Private ||Agricu|ture/ Unirrigated || 0.021 (Hectare )|| 0.021|
[220 |[92/3 |[Private |[Agriculture/ Irrigated [ 0.0653 (Hectare )|| 0.0653)
[221 ||92/4 ||Private ||Agriculture/ Irrigated || 0.0848 (Hectare )| 0.0848)|
[222 9513 |[Private |[Agriculture/ Irrigated [ 0.0059 (Hectare )|| 0.0059)|
[Taluk: Khargone (Nagar) |
[Village: Gopalpura |
[223 |[108/2 |[Private |[Agriculture/ Irrigated |[ 0.0844 (Hectare)|| 0.0844|
|224 ||111/2 ”Private ||Agricu|ture/ Irrigated || 0.0558 (Hectare )|| 0.0558|
|225 ||19/2 ”Government ||Road || 0.0173 (Hectare)” 0.0173|
|Vi||age: Danapura |
|226 ||12/2 ||Private ||Agricu|ture/ Irrigated || 0.1366 (Hectare )|| 0.1366|
|227 ||7 ||Government ||Na|a || 0.003 (Hectare)” 0.003|
[228 |[8/3/1 |[Private |[Agriculture/ Irrigated || 0.0082 (Hectare )|| 0.0032|
[Village: Balwadi (Sonipura) |
[229 |[167/1/1 |[Private |["Agriculture/ Non Irrigated" || 0.0521 (Hectare)|| 0.0521]
[230 |[167/1/211 |[Private |[Agriculture/Non Irrigated || 0.0025 (Hectare )| 0.0025)
[231 |[16772 |[Government |[canal |[ 0.0055 (Hectare )| 0.0055|
[232 [168 |[covernment |[Road [ 0.1815 (Hectare )| 0.1815|
[233 |[169/1 |[Private ||Agriculture/Non Irrigated || 0.0118 (Hectare )| 0.0118|
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|234 ||169/2 ||Private ||Agricu|ture/Non Irrigated || 0.0083 (Hectare)” 0.0083|
[235 |[170/10 |[Private ||commercial || 0.001 (Hectare)|| 0.001]
[236 |[170/11 |[Private ||commercial || 0.0021 (Hectare )| 0.0021]
[237 |[175 |[covernment |[Nala |[ 0.0075 (Hectare)|| 0.0075)
[238 |[176/1 |[Private |[commercial |[ 0.0039 (Hectare )| 0.0039)|
|Vi||age: Tukalabad |
[239 |[38/1/1/1 |[Private |[Residential [ 0.0029 (Hectare )|| 0.0029|
[240 |[38/1/172 |[Private |[Residential [ 0.0217 (Hectare)|| 0.0217|
[241 |[39 ||Government |[Road || 0.1074 (Hectare )| 0.1074|
|Vi||age: Belmar |
|242 ||56/2/1 “Private ||Agricu|ture/|rrigated || 0.1636 (Hectare)” 0.1636|
|243 ||56/3 “Private ||Agricu|ture/|rrigated || 0.1979 (Hectare)” 0.1979|
|244 ||56/4 “Private ||Agricu|ture/|rrigated || 0.2812 (Hectare)” O.2812|
|Vi||age: Mangrul bujurg |
|245 ||71/1 ||Private ||Agricu|ture/|rrigated || 0.0111 (Hectare)” 0.0111|
|246 ||71/2 ”Private ||Agricu|ture/|rrigated || 0.1848 (Hectare)” 0.1848|
[247 |[71/31 |[Private |[commercial |[ 0.0163 (Hectare )| 0.0163)
[248 |[72/2 |[covernment |[Nahar |[ 0.0216 (Hectare )| 0.0216|
|249 ||72/3 ”Private ||Agricu|ture/|rrigated || 0.0277 (Hectare)” 0.0277|
|250 ”77 ”Government ||Road || 0.0013 (Hectare)” 0.0013|
|251 ”81/3/2 ”Private ||Irrigated/ Non Irrigated || 0.0035 (Hectare)” 0.0035|
|Vi||age: Shahpura |
|252 ||15/1/1 ||Private ||Industria| and Mining || 0.0181 (Hectare)” 0.0181|
|253 ||15/3/1/2 ||Private ||Agricu|ture/|rrigated || 0.0171 (Hectare)” 0.0171|
[254 |[15/3/3 |[Private |[Agriculture/ Irrigated || 0.0017 (Hectare )|| 0.0017|
|Village: Bhandli |
|255 ||128 ||Private ||Agricu|ture/|rrigated || 0.1347 (Hectare)|| 0.1347|
[Village: Sikandarpura |
[256 |[14 |[Government |[sadak |[ 0.002 (Hectare )| 0.002]
[257 |[1411 |[Private |[Agriculture/irrigated || 0.0072 (Hectare )|| 0.0072]
[258 |[141/2 |[Private |[Agriculture/ Irrigated |[ 0.0078 (Hectare )|| 0.0078]
|259 ”142 ”Private ||Agricu|ture/|rrigated || 0.0064 (Hectare)” 0.0064|
|26O ”15/2 ”Government ||Sadak || 0.0176 (Hectare)” 0.0176|
| Totall| 9.4318|

[F. No. NH-347B/Khargone_Julwaniya/3(a)/3A1]
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